
ORISSA HIGH COURT

FILING REPORT AS ON :19/05/2021

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT

1 BLAPL/0003952/2021 SUDHIR BEHERA PRASANTA KUMAR NANDA SPL.TASK FORCE /11 /2021

VS VS ()

STATE OF ODISHA //

2 BLAPL/0003953/2021 RAJU @ RAJESH KUMAR MALIK PRAMODA KUMAR MISHRA PATTAMUNDAI /137 /2021

VS VS ()

STATE OF ODISHA //

3 BLAPL/0003954/2021 SANDEEP SINGH @ SANDEEP SINGH TEJI DIPTI RANJAN BHOKTA NANDAPUR /75 /2020

VS VS ()

STATE OF ODISHA //

4 BLAPL/0003955/2021 RANJAN KUMAR SAHU SOHAN KUMAR MISHRA BARIPADA TOWN /100 /2021

VS VS ()

STATE OF ODISHA //

5 BLAPL/0003956/2021 MAHE ALAM ASIT KUMAR JENA BADACHANA /174 /2021

VS VS ()

STATE OF ODISHA //

6 BLAPL/0003957/2021 KUNI NAYAK AMITAV TRIPATHY BADAGADA /262 /2020

VS VS ()

STATE OF ODISHA //

7 BLAPL/0003958/2021 KUNJIA @ KUNJABIHARI MALLIK ARIJEET MISHRA BALICHANDRAPUR /374 /2020

VS VS ()

STATE OF ODISHA //

8 BLAPL/0003959/2021 DIPAK SUAR @ RUGUDA ARIJEET MISHRA KENDRAPARA /78 /2018

VS VS ()

STATE OF ODISHA //

9 BLAPL/0003960/2021 PRATAP SINGH ANIRUDHA DAS  / /0

VS VS ()

STATE OF ODISHA //

10 BLAPL/0003961/2021 JITU BADHEI KURESH PRASAD DASH JAGANNATHA PRASAD /196 /2019

VS VS ()

STATE OF ODISHA //

11 BLAPL/0003962/2021 GAGAN MALIK UNMESH CHANDRA JENA BHADRAK RURAL /527 /2020

VS VS ()

STATE OF ODISHA //
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12 BLAPL/0003963/2021 CHITTA RANJAN PRADHAN PRAVASH CH. JENA KHANDAPARA /219 /2018

VS VS ()

STATE OF ODISHA //

13 BLAPL/0003964/2021 M.CHARABATI BIJAY KUMAR BEHERA ASKA /154 /2021

VS VS ()

STATE OF ODISHA //

14 BLAPL/0003965/2021 ASHISMAN ROUT @ ASHISHMAN ROUT SUSHANTA HARICHANDAN TIRTOL /447 /2020

VS VS ()

STATE OF ODISHA //

15 BLAPL/0003966/2021 SATYAJIT PALAI RAKESH KUMAR MALLICK  / /0

VS VS ()

STATE OF ODISHA //

16 BLAPL/0003967/2021 MANTU @ MANOJ MALLIK ARIJEET MISHRA DERABIS /65 /2021

VS VS ()

STATE OF ODISHA //

17 BLAPL/0003968/2021 UGRASEN BANGSINGH ABHISEK MOHANTY GHATAGAON /27 /2021

VS VS ()

STATE OF ODISHA //

18 BLAPL/0003969/2021 SUNIL KUMAR MOHANTY SANTANU KUMAR SARANGI BANAPUR P.S. /65 /2021

VS VS ()

STATE OF ODISHA //

19 BLAPL/0003970/2021 SAMEER @ KHAGESWAR BARIK PRAKASH KUMAR MISHRA BASTA /102 /2021

VS VS ()

STATE OF ODISHA //

20 CONTC/0003105/2021 AMIYA KUMAR MOHAPATRA PRATIK DASH  / /

VS VS ()

SUSHANTA SUTAR, TAHASILDAR,CHANDBALI //

21 CONTC/0003106/2021 HIMANSU SEKHAR MOHANTY ADV.  / /

VS VS ()

RABINARAYAN SAHOO //

22 CONTC/0003107/2021 SURYANARAYAN PATRA ADV  / /

VS VS ()

PRASANA KUMAR DASH //

23 CRLMC/0001030/2021 TUNIA @ PRAKASH BISWAL ASIT KUMAR JENA TANGI (KHURDA) /17 /2019
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VS VS ()

STATE OF ODISHA //

24 CRLMC/0001031/2021 AMARENDRA NAYAK ANUP UDAYA SENAPATI  / /0

VS VS ()

STATE OF ODISHA (VIG.) //

25 CRLMP/0000840/2021 ASHOK KUMAR PRADHAN @ ASHOK PRADHANPRAKASH K. MISHRA  / /0

VS VS ()

STATE OF ODISHA //

26 CRLMP/0000841/2021 AKSHAYA KUMAR PATNAIK NIRANJAN PANDA  / /0

VS VS ()

STATE OF ODISHA //

27 CRLMP/0000842/2021 SACHIDANANDA PATRA AJAYA KUMAR MOHARANA  / /0

VS VS ()

STATE OF ODISHA //

28 CRLMP/0000843/2021 BHARATI MAHALIK PRASANTA KUMAR SATAPATHY  / /0

VS VS ()

STATE OF ODISHA //

29 CRLREV/0000207/2021 DEBA KABASI JUGALA KISHORE PANDA MALKANGIRI /111 /2008

VS VS ()

STATE OF ODISHA //

30 MACA/0000190/2021 THE DIVISIONAL MANAGER, BAJAJ ALLIANZ GENERAL INSURANCE COMPANY LIMITEDADAM ALI KHAN  / /

VS VS ()

NAYANA THAKUR //

31 RVWPET/0000104/2021 UNION OF INDIA GYANALOKA MOHANTY  / /

VS VS ()

SANJUKTA DAS //

32 TRP(C)/0000183/2021 LULIPTA BEURA SURAJ MOHANTY  / /

VS VS ()

ANSHUMAN PRADHAN //

33 TRPCRL/0000040/2021 ASHOK KUMAR PRADHAN @ ASHOK PRADHANPRAKASH KUMAR MISHRA  / /0

VS VS ()

STATE OF ODISHA //

34 WA/0000432/2021 ORISSA WATER SUPPLY AND SEWERAGE BOARDSAILAZA NANDAN DAS  / /

VS VS ()
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BIBHUTI BHUSAN DASH //

35 WA/0000433/2021 ORISSA WATER SUPPLY AND SEWERAGE BOARDSAILAZA NANDAN DAS  / /

VS VS ()

SISIR KUMAR SAHOO //

36 WA/0000434/2021 ORISSA WATER SUPPLY AND SEWERAGE BOARDSAILAZA NANDAN DAS  / /

VS VS ()

PANCHANAN SAHOO //

37 WA/0000435/2021 ORISSA WATER SUPPLY AND SEWERAGE BOARDSAILAZA NANDAN DAS  / /

VS VS ()

RAJKISHORE TRIPATHY //

38 WP(C)/0016948/2021 CHANDAN SAHU SATYA RANJAN PATI  / /

VS VS ()

STATE OF ODISHA //

39 WP(C)/0016949/2021 JEEVAN MOHARANA SIDHARTHA MISHRA 1  / /

VS VS ()

STATE OF ODISHA //

40 WP(C)/0016950/2021 SITARAM AGRAWAL PRABODHA CHANDRA NAYAK  / /

VS VS ()

STATE OF ODISHA //

41 WP(C)/0016951/2021 SUBHASHREE SANGITA SWAIN DEBASISH SAHOO  / /

VS VS ()

STATE OF ODISHA //

42 WP(C)/0016952/2021 ALOK RANJAN MOHAPATRA RAJENDRA KUMAR PRADHAN  / /

VS VS ()

STATE OF ODISHA //

43 WP(C)/0016953/2021 M/S RKD JYOTI (JV) PRABODHA CHANDRA NAYAK  / /

VS VS ()

STATE OF ODISHA //

44 WP(C)/0016954/2021 SUSIL KUMAR SAHOO ANANTA KUMAR ACHARYA  / /

VS VS ()

STATE OF ODISHA //

45 WP(C)/0016955/2021 NIRANJAN SAHOO ANANTA KU. ACHARYA  / /

VS VS ()

STATE OF ODISHA //
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46 WP(C)/0016956/2021 MINAKETAN BHOI ANANTA KU. ACHARYA  / /

VS VS ()

STATE OF ODISHA //

47 WP(C)/0016957/2021 MAHENDRA SAHU BHAKTA RANJAN BARIK  / /

VS VS ()

IIC, KHAMAR P.S //

48 WP(C)/0016958/2021 SANTOSH KUMAR SAHOO BHAKTA RANJAN BARIK  / /

VS VS ()

IIC, KHAMAR P.S //

49 WP(C)/0016959/2021 BIJU BEHERA BHAKTA RANJAN BARIK  / /

VS VS ()

IIC, KHAMA P.S //

50 WP(C)/0016960/2021 NARAYAN PENTHOI BHAKTA RANJAN BARIK  / /

VS VS ()

IIC, KHAMAR P.S //

51 WP(C)/0016961/2021 ADIKANDA BISWAL BHAKTA RANJAN BARIK  / /

VS VS ()

IIC, KHAMAR P.S //

52 WP(C)/0016962/2021 BHIMASEN NAIK BHAKTA RANJAN BARIK  / /

VS VS ()

IIC, KHAMAR P.S //

53 WP(C)/0016963/2021 PRASANTA KUMAR NAIK BHAKTA RANJAN BARIK  / /

VS VS ()

IIC, KHAMAR P.S //

54 WP(C)/0016964/2021 SRICHARAN NATH ANANTA KU. ACHARYA  / /

VS VS ()

STATE OF ODISHA //

55 WP(C)/0016965/2021 DILLIP KUMAR SAHOO ANANTA KU. ACHARYA  / /

VS VS ()

STATE OF ODISHA //

56 WP(C)/0016966/2021 KELUNEE PRADHAN PRAFULLA CHANDRA DAS  / /

VS VS ()

STATE OF ODISHA //

57 WP(C)/0016967/2021 SANTOSH BHOI @ MANTU BHOI AMULYA KRUSHNA SAHOO  / /
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VS VS ()

ADDL. TAHASILDAR CUM EXECUTIVE MAGISTRATE, KANTAPADA, CUTTACK //

58 WP(C)/0016968/2021 RAJKRUSHNA DINDA PRATIK DASH  / /

VS VS ()

STATE OF ODISHA //

59 WP(C)/0016969/2021 SHIBANI LENKA MANOJA KUMAR KHUNTIA  / /

VS VS ()

DG, CISF //

60 WP(C)/0016970/2021 UMA DEVI OMKAR DEVDAS  / /

VS VS ()

DR, OAT, CUTTACK //

61 WP(C)/0016971/2021 DEBASIS ROUT GYANA RANJAN SETHI  / /

VS VS ()

STATE OF ODISHA //

62 WP(C)/0016972/2021 NARAYAN PRADHAN NIRANJAN PANDA  / /

VS VS ()

STATE OF ODISHA //

63 WP(C)/0016973/2021 DR. PRASANTA KUMAR PARIDA ADITYA KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ODISHA //

64 WP(C)/0016974/2021 MANOJ JENA SUKANTA KUMAR DALAI  / /

VS VS ()

UNION OF INDIA //

65 WP(C)/0016975/2021 AMIYA KUMAR MOHAPATRA PRATIK DASH  / /

VS VS ()

STATE OF ODISHA //

66 WP(C)/0016976/2021 BHARATIYA BIKASH PARISAD GOPAL PRASAD JENA  / /

VS VS ()

CHIEF SECY. TO GOVT. //

67 WP(C)/0016977/2021 SHANTI MUDULI ASIT KUMAR JENA  / /

VS VS ()

STATE OF ODISHA //

68 WP(C)/0016978/2021 PARIMAL DHARA JYOTIRMAY GUPTA  / /

VS VS ()
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STATE OF ODISHA //

69 WP(C)/0016979/2021 PABITRA KUMAR SAMAL JYOTIRMAY GUPTA  / /

VS VS ()

STATE OF ODISHA //

70 WP(C)/0016980/2021 NABIN KISAN AVIJIT PATNAIK  / /

VS VS ()

STATE OF ODISHA //

71 WP(C)/0016981/2021 BINAYA NARAYAN SAHOO KUNAL KUMAR SWAIN  / /

VS VS ()

STATE OF ODISHA //

72 WP(C)/0016982/2021 SUSHIL BEHERA N.PANDA  / /

VS VS ()

STATE OF ODISHA //

73 WP(C)/0016983/2021 SUDHASINDHU PRADHAN GYANA RANJAN SETHI  / /

VS VS ()

STATE OF ODISHA //

74 WP(C)/0016984/2021 GHANASHYAM PADHAN JUGALA KISHORE PANDA  / /

VS VS ()

STATE OF ODISHA //

75 WP(C)/0016985/2021 ASIT RANJAN SWAIN PRASANTA KUMAR NANDA  / /

VS VS ()

COLLECTOR, KHURDA //

76 WP(C)/0016986/2021 JAYKRUSHNA DHAL BHASKAR CHANDRA PANDA  / /

VS VS ()

STATE OF ODISHA //

77 WP(C)/0016987/2021 CHARU CHANDRA NANDI SUSANTA KUMAR BARAL  / /

VS VS ()

STATE OF ODISHA //

78 WP(C)/0016988/2021 CHITTARANJAN DAS  / /

VS VS ()

STATE OF ODISHA //

79 WP(C)/0016989/2021 SHRI BHAGABATA SWAMY NIJEGAON, BALISAHIGOPINATH MISHRA  / /

VS VS ()

MADHUSUDAN MOHAPATRA //
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80 WP(C)/0016990/2021 UMA BEHERA AFRAAZ SUHAIL  / /

VS VS ()

STATE OF ODISHA //

81 WPCRL/0000069/2021 MANDI ROUT OMKAR DEVDAS  / /0

VS VS ()

STATE OF ODISHA //

82 WPCRL/0000070/2021 MAMATA SAHOO BIBHUTI BHUSAN CHOUDHURY  / /0

VS VS ()

STATE OF ODISHA //

83 ABLAPL/0006491/2021 UMAKANTA MALLIK @ UMAKANTA MALLICKUDIT RANJAN JENA NILGIRI /130 /2021

VS VS ()

STATE OF ODISHA //

84 ABLAPL/0006492/2021 SRADHAMAYI PRIYADARSHINI BISWARANJAN MAHARATHA MAHILA P.S. BUXIBAZAR /52 /2021

VS VS ()

STATE OF ODISHA //

85 ABLAPL/0006493/2021 PRADEEP KUMAR DAS AMIT PRASAD BOSE INDUSTRIAL /60 /2021

VS VS ()

STATE OF ODISHA //

86 ABLAPL/0006494/2021 MOHAN SARANGI BIMAL KESHARI DASH BHARATPUR PS /101 /2021

VS VS ()

STATE OF ODISHA //

87 ABLAPL/0006495/2021 SUNITA MISHRA RAJENDRA NARAYAN ROUT KEONJHAR TOWN /167 /2021

VS VS ()

STATE OF ODISHA //

88 ABLAPL/0006496/2021 SUBHANKAR PADHI DEEPAK PANDA LAXMISAGAR P.S. /139 /2021

VS VS ()

STATE OF ODISHA //

89 ABLAPL/0006497/2021 KUSA KHARA ASIT KUMAR JENA PAPERMETLA P.S. /6 /2021

VS VS ()

STATE OF ODISHA //

90 ABLAPL/0006498/2021 MULU BEHERA SMRUTI RANJAN MOHAPATRA BALIMI /89 /2021

VS VS ()

STATE OF ODISHA //

91 ABLAPL/0006499/2021 KAUSHALYA BARIK UDIT RANJAN JENA NILGIRI /117 /2021
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VS VS ()

STATE OF ODISHA //

92 ABLAPL/0006500/2021 HRUSIKESH DAS PUSPAMITRA MOHAPATRA PARADEEP LOCK /117 /2021

VS VS ()

STATE OF ODISHA //

93 ABLAPL/0006501/2021 HUSSAIN KHAN BIJAYA KUMAR RAGADA SAMBALPUR TOWN /216 /2021

VS VS ()

STATE OF ODISHA //

94 ABLAPL/0006502/2021 PRASANTA KUMAR NAIK BHAKTA RANJAN BARIK KHAMAR /81 /2021

VS VS ()

STATE OF ODISHA //

95 ABLAPL/0006503/2021 RAMA CHANDRA BEHERA SAROJ KUMAR PADHI PIPLI /235 /2021

VS VS ()

STATE OF ODISHA //

96 ABLAPL/0006504/2021 HRUSIKESH MISHRA PRADEEP KUMAR MALLICK NEMALO /42 /2021

VS VS ()

STATE OF ODISHA //

97 ABLAPL/0006505/2021 KANCHAN BEHERA SAROJ KUMAR DASH BHUBAN /162 /2021

VS VS ()

STATE OF ODISHA //

98 ABLAPL/0006506/2021 BABU SAHA @ SK. BABU SATYAJIT MOHAPATRA (2) PURUNABAZAR /171 /2021

VS VS ()

STATE OF ODISHA //

99 ABLAPL/0006507/2021 RAMESH CHANDRA SAHOO SATYAJIT MOHAPATRA (2)  / /0

VS VS ()

STATE OF ODISHA //

100 ABLAPL/0006508/2021 GUMAN CHANDRA SAGADIA SUBRATA PANDA JUNAGARH /325 /2020

VS VS ()

STATE OF ODISHA //

101 ABLAPL/0006509/2021 ANUPAMA BISWAL SURESH KUMAR JENA JAJPUR TOWN /175 /2021

VS VS ()

STATE OF ODISHA //

102 ABLAPL/0006510/2021 SUMIT KUMAR BISWAL SURESH KUMAR JENA JAJPUR TOWN /175 /2021

VS VS ()
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STATE OF ODISHA //

103 ABLAPL/0006511/2021 RABINDRA JENA @ RABINDRANATH JENA PRAVASH CH. JENA JALESWAR /42 /2021

VS VS ()

STATE OF ODISHA //

104 ABLAPL/0006512/2021 MOHAN SAHOO SUSAMPAD HOTA INDUASTRIAL,NISA /113 /2021

VS VS ()

STATE OF ODISHA //

105 ABLAPL/0006513/2021 CHUA @ MANA KHAN SATYAJIT MOHAPATRA (2) PURUNABAZAR /171 /2021

VS VS ()

STATE OF ODISHA //

106 ABLAPL/0006514/2021 DR. BINAYA SAHU CHITTARANJAN SAHU SINGLA /104 /2021

VS VS ()

STATE OF ODISHA //

107 ABLAPL/0006515/2021 SUSANTA BEHERA AMIT KUMAR NATH ANGUL SADAR PS /234 /2021

VS VS ()

STATE OF ODISHA //

108 ABLAPL/0006516/2021 DIPAK KUMAR PANI PRAVAT KUMAR NAYAK NAYAGARH SADAR /151 /2019

VS VS ()

STATE OF ODISHA //

109 ABLAPL/0006517/2021 HARI NARAYAN MOHANTY SAPAN KUMAR PAL RAIBANIA /29 /2021

VS VS ()

STATE OF ODISHA //

110 ABLAPL/0006518/2021 BHAJARAM SWAIN DEEPALI MAHAPATRA DHARAKOT PS /02 /2021

VS VS ()

STATE OF ODISHA //

111 ABLAPL/0006519/2021 BULA DALAI @ SANTOSH DALAI PRAVASH CHANDRA JENA JALESWAR /148 /2021

VS VS ()

STATE OF ODISHA //

112 ABLAPL/0006520/2021 AMIT ARUN BISWAL RUDRA NARAYAN PARIJA BALIAPANDA /68 /2021

VS VS ()

STATE OF ODISHA //

113 ABLAPL/0006521/2021 ANUSAYA SUNA BHOJARAJ SETH THUAMUL RAMPUR /43 /2021

VS VS ()

STATE OF ODISHA //
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114 ABLAPL/0006522/2021 SANTOSH SAMAL @ ASHIQUE @ ASHIK SMRUTI RANJAN ROUT CHAULIAGANJA /315 /2020

VS VS ()

STATE OF ODISHA //

115 ABLAPL/0006523/2021 BHIMASEN NAIK HAKTA RANJAN BARIK KHAMAR /81 /2021

VS VS ()

STATE OF ODISHA //

116 ABLAPL/0006524/2021 BIJU BEHERA BHAKTA RANJAN BARIK KHAMAR /81 /2021

VS VS ()

STATE OF ODISHA //

117 ABLAPL/0006525/2021 RAMAKANTA KHUNTIA BITAS KUMAR SWAIN LINGARAJ P.S. /135 /2021

VS VS ()

STATE OF ODISHA //

118 ABLAPL/0006526/2021 MAHENDRA SAHU BHAKTA RANJAN BARIK KHAMAR /81 /2021

VS VS ()

STATE OF ODISHA //

119 ABLAPL/0006527/2021 SMITA PATTANAIK BIKRAM KISHORE NAYAK CHAULIAGANJA /177 /2021

VS VS ()

STATE OF ODISHA //

120 ABLAPL/0006528/2021 GUNDICHA LENKA PURNA CHANDRA MOHARANA JENAPUR /140 /2021

VS VS ()

STATE OF ODISHA //

121 ABLAPL/0006529/2021 NRUSHINGH SUTAR SATYABRATA MOHANTY RAJKANIKA /124 /2021

VS VS ()

STATE OF ODISHA //

122 ABLAPL/0006530/2021 JAGABANDHU HARIJAN RAJIB LOCHAN PATTNAIK NABARANGAPUR TOWN /313 /2020

VS VS ()

STATE OF ODISHA //

123 ABLAPL/0006531/2021 BISWA RANJAN BEHERA SUBHANKAR ROUT KANAS /92 /2021

VS VS ()

STATE OF ODISHA //

124 ABLAPL/0006532/2021 DURGI MARANDI ARIJEET MISHRA THAKURMUNDA /64 /2021

VS VS ()

STATE OF ODISHA //

125 ABLAPL/0006533/2021 ADIKANDA BISWAL BHAKTA RANJAN BARIK KANIHA /81 /2021
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VS VS ()

STATE OF ODISHA //

126 ABLAPL/0006534/2021 PREMALATA NAYAK AMULYA RATNA PANDA BINJHARPUR /104 /2021

VS VS ()

STATE OF ODISHA //

127 ABLAPL/0006535/2021 NABIN DALAI PRAVASH CH JENA JALESWAR /148 /2021

VS VS ()

STATE OF ODISHA //

128 ABLAPL/0006536/2021 BIPIN BALIARSINGH AMULYA RATNA PANDA KOTOAGARH /89 /2020

VS VS ()

STATE OF ODISHA //

129 ABLAPL/0006537/2021 GAGAN KUMAR PADHI CHINMAYA KUMAR NAYAK KABISURYANAGAR (KODALA) /125 /2021

VS VS ()

STATE OF ODISHA //

130 ABLAPL/0006538/2021 PRASANTA SETHI AMULYA RATNA PANDA JAJPUR TOWN /48 /2021

VS VS ()

STATE OF ODISHA //

131 ABLAPL/0006539/2021 SATYASUNDAR MAHURI P.R.MISHRA  / /0

VS VS ()

STATE OF ODISHA //

132 ABLAPL/0006540/2021 RAJ KUMAR KAR SUKANTA KUMAR NAYAK  / /0

VS VS ()

STATE OF ODISHA //

133 ABLAPL/0006541/2021 MANA MAHANANDA @ NANDA @ MAHANANDJUGALA KISHORE PANDA BARGARH /208 /2021

VS VS ()

STATE OF ODISHA //

134 ABLAPL/0006542/2021 SIBA KUMAR KAR SUKANTA KUMAR NAYAK  / /0

VS VS ()

STATE OF ODISHA //

135 WPC(OA)/0001638/2017 ASHIS KUMAR SAHU M/S KRISHNA CHANDRA SAHU, R. DAS  / /

VS VS ()

STATE OF ODISHA //

136 WPC(OA)/0003285/2018 B. ABAKASH M/SM/S BISWABIHARI MOHANTY, B. TRIPATHY, L. SAMAL, D.K. MAHALIK / /

VS VS ()
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STATE OF ODISHA //

137 WPC(OAC)/0001442/2011 PRAMOD KUMAR TRIPATHY M/S P.C. ACHARYA  / /

VS VS ()

STATE OF ODISHA //

138 CONTC(CP)/0000029/2019 SOUDAMINI DEI M/S GURU PRASAD PATTNAIK, R.R. RAY, R. MAHAR  / /

VS VS ()

BRUNDABAN SATAPATHY, DEO, KHORDHA //
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1 109/2021 UNION OF INDIA-MP GYANALOKA MOHANTY

RVWPET/104/2021

2 202/2021 LULIPTA BEURA-MP SURAJ MOHANTY

TRP(C)/183/2021

3 279/2021 DEBA KABASI-MP JUGALA KISHORE PANDA

CRLREV/207/2021

4 280/2021 DEBA KABASI-MP JUGALA KISHORE PANDA

CRLREV/207/2021

5 449/2021 THE DIVISIONAL MANAGER, BAJAJ ALLIANZ GENERAL INSURANCE COMPANY LIMITED-MPADAM ALI KHAN

MACA/190/2021

6 499/2021 RAHUL@SIMPLE@BHAGIRATHI DAS-MP M/S.RAMANI KANTA PATTANAIK

CRLA/29/2018

7 500/2021 GURMIT SINGH@CHHOTU-MP M/S.BHARATI DASH

CRLA/163/2015

8 501/2021 BABLU@DEVI PRASAD DAS-MP M/S SITIKANT MISHRA,S.R.MOHANTY,S.K.MEHERULLA,A.K.ROUTM/S.RANJIT MOHANTY

CRLA/252/2017

9 530/2021 MOHAMMAD IRFAN-MP SIDHESWAR MOHANTY

BLAPL/1497/2021

10 531/2021 MD. ISTIFAK ANSARI-MP SIDHESWAR MOHANTY

BLAPL/1498/2021

11 532/2021 ASIS SRIHARIA-MP AMULYA RATNA PANDA

BLAPL/8630/2020

12 533/2021 MADHUSUDAN DIGAL-MP AMULYA RATNA PANDA

BLAPL/2280/2021

13 816/2021 TUNIA @ PRAKASH BISWAL-MP ASIT KUMAR JENA

CRLMC/1030/2021

14 1066/2021 HADIBANDHU DAS-MP M/S.SRINIVAS MOHANTY

WA/370/2016

15 1067/2021 ORISSA WATER SUPPLY AND SEWERAGE BOARD-MP SAILAZA NANDAN DAS

WA/432/2021

16 1068/2021 ORISSA WATER SUPPLY AND SEWERAGE BOARD-MP SAILAZA NANDAN DAS

WA/433/2021

17 1069/2021 ORISSA WATER SUPPLY AND SEWERAGE BOARD-MP SAILAZA NANDAN DAS

WA/433/2021

18 1070/2021 ORISSA WATER SUPPLY AND SEWERAGE BOARD-MP SAILAZA NANDAN DAS

WA/434/2021

19 1071/2021 ORISSA WATER SUPPLY AND SEWERAGE BOARD-MP SAILAZA NANDAN DAS

WA/435/2021

20 1072/2021 ORISSA WATER SUPPLY AND SEWERAGE BOARD-MP SAILAZA NANDAN DAS

WA/434/2021

21 1073/2021 ORISSA WATER SUPPLY AND SEWERAGE BOARD-MP SAILAZA NANDAN DAS

WA/435/2021

22 7585/2021 CHANDAN SAHU-MP SATYA RANJAN PATI

WP(C)/16948/2021

23 7586/2021 JEEVAN MOHARANA-MP SIDHARTHA MISHRA 1

WP(C)/16949/2021

24 7587/2021 SITARAM AGRAWAL-MP PRABODHA CHANDRA NAYAK

WP(C)/16950/2021

25 7588/2021 M/S RKD JYOTI (JV)-MP PRABODHA CHANDRA NAYAK

WP(C)/16953/2021

26 7589/2021 M/S. KHIRODINI INFRASTRUCTURE-MP PRANAYA KUMAR DASH
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WP(C)/12909/2021

27 7590/2021 M/S. HI TECH EDIFICE PVT. LTD., KHURDA-MP SUBHANKAR ROUT

WP(C)/36245/2020

28 7591/2021 NARAYAN MAHALI-MP DEEPALI MAHAPATRA

WP(C)/7965/2021

29 7592/2021 DR.SUSHANTA KUMAR DASH-MP DINESH KUMAR PANDA

WP(C)/16504/2021

30 7593/2021 KELUNEE PRADHAN-MP PRAFULLA CHANDRA DAS

WP(C)/16966/2021

31 7594/2021 RAJKRUSHNA DINDA-MP PRATIK DASH

WP(C)/16968/2021

32 7595/2021 SHIBANI LENKA-MP MANOJA KUMAR KHUNTIA

WP(C)/16969/2021

33 7596/2021 DEBASIS ROUT-MP GYANA RANJAN SETHI

WP(C)/16971/2021

34 7597/2021 DR. B.R.AMBEDKAR WORKERS UNION-MP PRASANTA KUMAR JENA

WP(C)/11561/2021

35 7598/2021 SANTOSH BHOI @ MANTU BHOI-MP AMULYA KRUSHNA SAHOO

WP(C)/16967/2021

36 7599/2021 M/S. HITECH EDIFICE PVT. LTD.-MP SATYA SINDHU KASHYAP

WP(C)/36522/2020

37 7600/2021 M/S. HITECH EDIFICE PVT. LTD.-MP SUBHANKAR ROUT

WP(C)/36540/2020

38 7601/2021 M/S. HITECH EDIFICE PVT. LTD., BBSR-MP SATYA SINDHU KASHYAP

WP(C)/36509/2020

39 7602/2021 M/S. HITECH EDIFICE PVT. LTD.-MP SATYA SINDHU KASHYAP

WP(C)/36519/2020

40 7603/2021 DR. PRASANTA KUMAR PARIDA-MP ADITYA KUMAR MOHAPATRA

WP(C)/16973/2021

41 7604/2021 MANOJ JENA-MP SUKANTA KUMAR DALAI

WP(C)/16974/2021

42 7605/2021 AMIYA KUMAR MOHAPATRA-MP PRATIK DASH

WP(C)/16975/2021

43 7606/2021 SHANTI MUDULI-MP ASIT KUMAR JENA

WP(C)/16977/2021

44 7607/2021 NABIN KISAN-MP AVIJIT PATNAIK

WP(C)/16980/2021

45 7608/2021 BINAYA NARAYAN SAHOO-MP KUNAL KUMAR SWAIN

WP(C)/16981/2021

46 7609/2021 SUSHIL BEHERA-MP N.PANDA

WP(C)/16982/2021

47 7610/2021 SUDHASINDHU PRADHAN-MP GYANA RANJAN SETHI

WP(C)/16983/2021

48 7611/2021 M/S. OOMKAR TECHNICAL SERVICES (P) LTD.-MP SUKANTA KUMAR DALAI

WP(C)/13012/2021

49 7612/2021 JAYKRUSHNA DHAL-MP BHASKAR CHANDRA PANDA

WP(C)/16986/2021

50 7613/2021 SHRI BHAGABATA SWAMY NIJEGAON, BALISAHI-MP GOPINATH MISHRA

WP(C)/16989/2021

51 534/2021 SAUMYAKANTA NAYAK-MP

BLAPL/3283/2021

52 644/2021 TULU PATRA-MP

ABLAPL/1484/2021

53 645/2021 SANGRAM KESHARI MOHANTY-MP

ABLAPL/556/2017

54 1074/2021 BABITA AGARWAL-MP

WA/777/2020
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